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Animal and Fish Resources Department

Notification
The 16™ January 2024

No.- Mo./Astha.A.Ra.(A.) 01/2015(Khand-I1)-40—In exercise of the powers
conferred under proviso to Article 309 of the Constitution of India, the Governor of Bihar is
pleased to make the following rules to amend the Bihar Animal and Fisheries Resource
(Fisheries) Service Recruitment Rules, 2007 constituted to regulate procedures for the
recruitment and promotion in the Animal and Fisheries Resources (Fisheries) service
namely :-

1. Short title, and commencement -

0} These rules may be called The Bihar Animal and Fish Resources
(Fish) Service Recruitment (Amendment) Rules, 2023.

2) It shall extend to whole State of Bihar.

A3) It shall come into force with immediate effect.

2. Addition of Rule 6(3) in "Bihar Animal and Fisheries Resources (Fisheries)

Service Recruitment Rules, 2007" (as amended from time to time)—After

Rule 6.(2) of the said rules, Rule 6(3) is added as follows -

"6.(3) In order of appointment to the posts of the basic category of this
service by direct recruitment, maximum marks and the age limit will
be exempted as follows will be given for the service rendered on
contract basis on the same post.

(i) Weightage of a maximum of 25 marks will be given for the
period of satisfactory work done only in same post on contract
basis in the Government of Bihar or in a non-private institution
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located within the state of Bihar (Central Government,
Panchayat, Municipal body etc.) as follows:
(a) Weightage of marks obtained in the selection process - 75 marks
(b) Weightage for the period of work done only in -25 marks
same post on contract basis (Maximum 25 marks
at the rate of 5 marks for each Working year and
proportionate marks will be allowed for part of the year)

(ii) Relaxation in the maximum age limit will be given for duration
equivalent to satisfactory work done in the Government of Bihar
or a non-private institution located within the state of Bihar
(Central Government, Panchayat, Municipal body etc.) only in
same post on contract basis.

(iii) The duration of working on contract basis will be decided by the
concerned controlling officer as per the salary payment
certificate issued on the basis of payment. For this purpose, it
will be calculated on the last date of submission of applications
in the advertisement published by the Commission."

By the order of Governor of Bihar,
Dr. N. Vijayalakshmi,

Principal Secretary to the Government.
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